CENTRAL ADMINISTRATIVE TRIBLUNAL
PRINCTIPAL BENCH, NEW DELHT

R.A.NO.84/2003 IN O A.NO.378/02
Thursday, this the 20th day of March, 2003

Hon’ble Shri Justice V.8.Aggarwal, Chairman
Hon’ble Shri Govindan $. Tampi, Member (A)

Union of India thirough

1. The Gensral Managsr
rorthaern Railway
Baraoda House, New Dalhi

P The Féa & A
Morthern Rallwayw
Barnda Houss, New Delhi

AL The F& & CaR/Constructions
Morthaern Rallway
Kashmere Gate, Delhi.

(Bv Advocate: MNone)
Veralls

Shri Jail Pal Singh
Ratired @coounts OFFicer
Under the Fa & Cad/Constiruchions
Horthern Railway, Kashhere Gats . N
Neaw Delhi
. Raspondant
(By advocate: None)

! 0 RDER (ORAL)

Justice V.S.Aggarwal:

MA-415/2003

Ma-615/200% i allowsed subjact to just exoephions.

&

Delay in Filing the Ra is condonsd,

Ahy—=

(v.S.Aggarwal)
Chairman




